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3. References received from State
Governments and People’s representa.
tives.

Expansion of Indo-West German
Economic Ties

4539. SHRIMATI JAYANTI
PATNAIK: Will the Minister of
COMMERCE be plcased to state :

(2) the various areas of cconomic
cooperation established between India
and West Germany:;

(b)Y the namess of those itcms and
the period for which economic coopera-
tion has been cstablished; and

(c) the details of the steps taken
by Government for the cstablishment
and expansion of Indo-West German

cconomic ties?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF 'SUPPLY
(SHRI NIHAR RANJAN LASKAR)
(a) to (c) India and West
Germany are cooperating in areas of
trade and industry on a continuing basis,
The major items of our exports to West
Germany are cotton goods, carpets,
leather and leather goods, handicrafts,
tca and precious and semi-precious
stones, while our imports from West
Germany are machinery, iron & steel,
chemicals and pharmaceutical products,
electro-technical goods and transport
equipment. Measures including market-
ing efforts and exchange of busincss
delegations have been maintained and
intensificd for expension of Indo-West
German economic ties,

Expert Codre of Dircctors of Industrial

Development Bank for Nomination to
Industrial Units

4540. SHRI D.S.A. SIVAPRA-
KASAM: Will the Minister of FINANCE
be pleased to state:
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(a) whether the Industrial Deve.
lopment Bank has any plan to build up
an expert cadre of Directors for nomina«
tion to the management of Industrial
Unit assisted by it;

(b) if so, whether it has finalised
the plan;

(c) the qualifications and experic-
nces prescribed for the expert cadre; and

(d) whether persons from this
cadre have been nominated to the con-
cerned unit?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI S. M. KRISHNA) : +«(a) to
(d) In accordance with the guide-
lines issued by the Govrenment,
the Industrial Development Bank of
India is maintaining a panel of suitable
persons for nomination as Directors on
the Boards of the industrial concerns
assisted by the All-India financiai instit-
utions. Senior technical and financial
officers of the financial institutions and
public sactor undertakings, knowledge-
able and ecxpcrienced persons from
amongst the non-official public, Char-
tered Accountants, Cost Accountants,
persons specialising in labour relations
and such others are considered for
inclusion in the panel having regard to
their expertise in one or more of a
variety of fields of industry. The All.
India financial institutions generally
nominate non-official Directors on the
Board of their assisted concerns from
the panel. Government have also issued
instructions on 1.3.1984 to the financial
institutions that they should create a
separate Department/Cell with officials
of the institutions whose exclusive and
whole-time function will be to represent
the institutions on the Boards of Com-
panies and that non-officiais may be
appointed as nominee Directors only as
Additional Directors on Boards where
the institutions wish to have more than
one nominee Director.





